
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI 7/

c.S.P. No. 680 / (MAHI /2017
lvn. P. No. 15/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALI,ASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY Lq.W TRIBUNAL ON 18.09.20I7

NAME OF THE PARIIES: M/s. Aay Kay Globat

M/s. Mahindra Two Wheelers Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESI NATION SIGNATURE

Present:

sd/-
V. NALLASENAPATHY
Mt'mber (Ttchnical)

of the parties, list this matter on 21.9.2017

sd/-
IB.S.V. PRAKASH KUMAR

l\'lember Uurlici.rl)

CORAM:

ORDER


